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the State of Karnataka. The Government has 
taken up for extending the project ot other States 
including Andhra Pradesh and Tamil Nadu. 

(2) the Government of Madhya Pradesh is imple-
menting since 1997-98, a sericulture project with 
assistance from Overseas Economic Co-opera-
tion Fund (OECF), Japan for the development of 
tasar sericulture in the first phase. Mulberry 
sericulture would be taken up in the second 
phase. In the first phase the objective is to pro-
vide additional empioyment through increase in 
production of tasar raw silk and tasar spun yarn. 

(3) Govt. of Manipur is implementing a Sericulture 
Project with financial assistance from OECF. In 
the first phase development of mulberry 
sericulture would be undertaken to provide 
additional employment through increase in 
production of mulberry raw silk. In the second 
phase eri culture would be taken up. 

There are no projects presently under implementation 
with Japanese assistance in the States of Andhra Prasdesh 
and Tamil Nadu. 

Assistance to J & K 

3739. SHRI CHAMAN LAL GUPTA: Will the Minister 
of FINANCE be pleased to state: 

(a) the Normal Central Assistance and Basic Mini-
mum Services Grant released to Government of J&K during 
the last three years; and 

(b) the projectslwork carried o'ut by the Government 
of J&K with these funds, project-wise, location-wise? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) The required information is as follows:-

(Rs. in Crores) 

Year Normal Add!. Central 
Central Assistance 
Assistance for BMS 

1996-97 960.00 156.52 

1997-98 1028.61 156.52 

1998-99 1073.22 164.80 

In addition to the above, J&K was given during the last 
three years a sum of Rs. 2913.00 crores as Special Central 
Assistance/Special Plan Assistance. 

(b) Plan Assistance to State Govt. is released In the 
form of Block Grants/Loans. In the case of J&K 90% is given 
as grant and the remaining 10% as loan. This assistance is 
not tied to any specific projects or locations. It is intended to 
be used for implementing all projects/Works included In the 
State Plan. 

state: 

FOI in Alcohol 

3740. SHRI UTIAMSINGH PAWAR : 

DR. SANJAY SINH: 

Will the Minister of INDUSTRY be pleased to 

(a) whether the Government have set up a branch 
of Foreign Investment Promotion Board in Switzerland for at-
tracting foreign investment; 

(b) if so, the details thereof; 

(c) the names of companies which have submitted 
their proposals for investment in alcohol industry alongwith 
other de!ails of their proposals; 

(d) whether the Government have since cleared 
those proposals; and 

(e) if so, the details thereof? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) No, Sir. 

(b) Does not arise. 

(c) to (e) Six proposals involving foreign equity r"lrtici-
pation in alcohol sector are pending consideration of the For-
eign Investment Promotion Board (FIPB). 

[Translation} 

Share Capital of NABARO 

3741. SHRIMATI ABHA MAHTO: Will the Minister of 
FINANCE be pleased to state: 

(a) whether Government have made a declaration 
to increase the share capital of National Bank for Agriculture 
and Rural Development by 500 crores of rupees; 

(b) if so, whether the said amount has been released 
to them; and 

(c) if not, the reason therefor? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) to (c) Yes, Sir. Pursuant to the announcement 
made in the budget speech for the year 1996-97 to the effect 
that the share capital of National Bank for Agriculture and 
Rural Development (NABARD) shall be increased from Rs. 
500 crores to Rs. 2000 crores over a period of 5 years, an 
amount of Rs. 100 crores and Rs. 400 crores has been re-
leased by Government of India and Reserve Bank of India 
(RBI) respectively during the year 1998-99. 

[English} 

Export by MMTC 

3742. SHRI RANJIB BISWAL : Will the Minister of 
COMMERCE be pleased to state: 


